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Copy of order dated 17.12,98 passed in MA b, 199/98
in OA No, 327/98, : '

Raj Kumer Singh & Qny Vs, U,0el, & Ors,

Date of order

17,112,398
Y A«““ i,“‘ i ' . ' .
T Tedy Mre YLK Sharma, Counsel for the applizant,

In view of the order passed in OA Mo, 327/98,

N his MA has become infructuous and is dismissed,,accor-
dingly . '
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